
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,27th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/7595/2017 BHABANANDA GOSWAMI
            Versus
THE STATE OF ASSAM and 5 ORS.

MR.B D GOSWAMI
MS.H DEKA
MR.S BORTHAKUR

GA, ASSAM
MS. R GOGOI
MS. D DUTTA

2 CRP/18/2021 ARUN GOGOI
            Versus
HIMANI UZIR AND 2 ORS

MR. P C DEY
MR I HAQUE

MR. N BHARALI (OP1)
MR. D BARUAH (R-1)
MS. N UPADHYAY (R-1)
MR. A I Ali (R-1)
MR A RAHMAN (OP1)
MS G Gayan (OP1)

3 CRP/120/2022 SAIRA BEGUM AND ORS
            Versus
JOINUL HUSSAIN LASKAR AND 18 ORS.

MD. A SAHAD
DIPALI DEVI
MR. M H ALI

MR. N H BARBHUIYA (r-1 to
6)
MS N J BEGUM (r-1 to 6)

4 WP(C)/392/2023 RANJU AGARWAL AND ANR.
            Versus
THE STATE OF ASSAM AND 8 ORS

MR. BHASKAR DUTTA,
SENIOR ADVOCATE
MR. SAILENDRA DEKA
MR J DAS

MR. B D KONWAR SR. ADV.
(R4-R7, R9)
MR H AGARWAL (R4-R7,
R9)
MR J SINGH (R4-R7, R9)
MS M ZOMUANPUII (R4-R7,
R9)
MR P DOLEY (R4-R7, R9)
SR. GA, ASSAM

5 WP(C)/5156/2023 NOOR AHMED LASKAR AND 2 ORS
            Versus
THE UNION OF INDIA AND 5 ORS

MR. R A CHOUDHURY
MR. R A MAZUMDER

GA, ASSAM
MS. I DAS (R2, R3)
DY.S.G.I.
MR. SURAJIT DUTTA (R2,
R3)
SC, REVENUE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 27/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To 30-08-2024
3) MR D K DAS 20-05-2024 To 10-06-2024
4) MR. R SHARMA 14-05-2024 To 27-05-2024
5) MR S KHOUND 22-05-2024 To 28-05-2024
6) MR. T ISLAM 20-05-2024 To 30-05-2024
7) MR. A K TALUKDAR 20-05-2024 To 04-06-2024

 1/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010224132017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040822021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010204232022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010015402023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010194292023


8) MR S C PANDIT 22-05-2024 To 30-05-2024
9) MR. P SUNDI 22-05-2024 To 06-06-2024
10) MS. N M DEKA 24-05-2024 To 28-06-2024
11) MR. M K CHOUDHURY 27-05-2024 To 27-05-2024
12) MR S M T CHISTIE 27-05-2024 To 28-05-2024
13) MR. A THAKUR 24-05-2024 To 06-06-2024
14) MR. S SHARMA 27-05-2024 To 28-05-2024
15) MR. A K PURKAYASTHA 27-05-2024 To 28-05-2024
16) MS. B M CHETRI 28-05-2024 To 04-06-2024

 2/2 



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,27th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/1023/2016 NIRUPOMA TALUKDAR and 32 ORS
            Versus
THE UNION OF INDIA and 10 ORS

MR. D M THAKURIA
MR A SHARMA
MR. T BARUKIAL

GA, ASSAM
SC, APDCL
MR. N J KHATANIAR R- 11
ASSTT.S.G.I.
SC, P C B A

2 WP(C)/3704/2016 DHARMA KANTA NATH and 18 ORS
            Versus
THE UNION OF INDIA and 9 ORS

MR.A K PURKAYASTHA
MR.S SHARMA

C.G.C.
MR.S P CHOUDHURY(R-
2,3,&5)
ASSTT.S.G.I.
MR.A C KALITA

3 WP(C)/4629/2020 PRAMESWAR MEDHI
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. B PHUKAN
MR. B KHAKHLARY

SC, ELEM. EDU

4 WP(C)/4872/2021 NABA KANTA BORDOLOI
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. N HOQUE
MD. S HUDA
MD. ARIF

SC, HIGHER EDU

5 WP(C)/207/2024 NILAMONI BHUYAN
            Versus
THE STATE OF ASSAM AND 9 ORS

MR M H AHMED
I AMIN
MS. N SULTANA

SC, P AND R.D.
GA, ASSAM
SC, P H E

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 27/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To 30-08-2024
3) MR D K DAS 20-05-2024 To 10-06-2024
4) MR. R SHARMA 14-05-2024 To 27-05-2024
5) MR S KHOUND 22-05-2024 To 28-05-2024
6) MR. T ISLAM 20-05-2024 To 30-05-2024
7) MR. A K TALUKDAR 20-05-2024 To 04-06-2024
8) MR S C PANDIT 22-05-2024 To 30-05-2024
9) MR. P SUNDI 22-05-2024 To 06-06-2024
10) MS. N M DEKA 24-05-2024 To 28-06-2024
11) MR. M K CHOUDHURY 27-05-2024 To 27-05-2024
12) MR S M T CHISTIE 27-05-2024 To 28-05-2024
13) MR. A THAKUR 24-05-2024 To 06-06-2024

 1/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010202352016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010113872016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010153172020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010143042021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010006602024


14) MR. S SHARMA 27-05-2024 To 28-05-2024
15) MR. A K PURKAYASTHA 27-05-2024 To 28-05-2024
16) MS. B M CHETRI 28-05-2024 To 04-06-2024

 2/2 



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,27th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/4050/2020 GANAVI LAHKAR AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR H BURAGOHAIN
MR. S C BISWAS
MR. S SAHA

SC, IRRIGATION

2 WP(C)/4471/2020 DEEP GOGOI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. J SARMAH SC, FOREST

3 WP(C)/4801/2020 MADHAB CHANDRA KALITA
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. M SARANIA
MR. A I KATHAR
MS. I KEITZAR

SC, SEC. EDU.
SC, BTC
SC, FINANCE

4 WP(C)/4980/2020 MD. JEHIRUL HAQUE
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. J M A CHOUDHURY
MR. A B T HAQUE

SC, PNRD
GA, ASSAM

5 Tr.P.(C)./77/2023 PAMPI KONWAR
            Versus
PANKAJ KONWAR

MR P R SARMA
MR D MEDHI

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 27/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To 30-08-2024
3) MR D K DAS 20-05-2024 To 10-06-2024
4) MR. R SHARMA 14-05-2024 To 27-05-2024
5) MR S KHOUND 22-05-2024 To 28-05-2024
6) MR. T ISLAM 20-05-2024 To 30-05-2024
7) MR. A K TALUKDAR 20-05-2024 To 04-06-2024
8) MR S C PANDIT 22-05-2024 To 30-05-2024
9) MR. P SUNDI 22-05-2024 To 06-06-2024
10) MS. N M DEKA 24-05-2024 To 28-06-2024
11) MR. M K CHOUDHURY 27-05-2024 To 27-05-2024
12) MR S M T CHISTIE 27-05-2024 To 28-05-2024
13) MR. A THAKUR 24-05-2024 To 06-06-2024
14) MR. S SHARMA 27-05-2024 To 28-05-2024
15) MR. A K PURKAYASTHA 27-05-2024 To 28-05-2024
16) MS. B M CHETRI 28-05-2024 To 04-06-2024

 1/1 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010136942020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010142752020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158842020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164632020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010172742023
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